
CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

OA, 7O2f_i. 

Date of Order: 26.5.97. 

P resent i Hon'b].e Mr.Justice i.K.Chatterjee,Vjce-Chairman. 

Non' ble Mr. M. S,Mukherj ee,Adrninjstrative Member. 

BINDHASHRI CHOUDHURY 

_vs_ 
UNION 0k INDIA & ORS. 

For the petitioner: None. 

For the respondents: NONE. 

ORD ER 

Or 

of 

None appears on behalf of any of the parties. 
none - 

r sheet reveals that/ae also appeared on behalf 

ny of the parties at leatt on two previous dates. 

In such circumstances, the application is dign±ssed 

for defaulgio 

(M . S,Mukhe rj ee) 	 ifiatterj ee) 
Mmber(A) 	 Vice.Chairman, 


